Papers Laid On The Table of the House by Ministers/Members

AT & 3d UF H Ued UR 39 S |
3MgeH AR 2, 1. o= Rig |

fag ok Wt warem & wsu W=, gt fagm weaew & sy WA v

Fraa W Iy WSS, die Rrerd iR UM Wy § ISy W3l W] St

faumT d wreg WA qur siafver faurT # g w3t (ST, fords Rie): #eiey, # Fofated o=

JHT Jed R 39T §:-

(1) U=l AATH, 2013 B YRT 394 BT IJU-UYRT 1(A)db
Sicid FefeRad w=H o1 Teh-uss ufd (fe=dt aur st
TIHN):-

(Th) YRAW dRiF A fafcs, o™ & ad
2023-2024 & HRIBIU Bl IIHR GRT JH&
& aR H faawor |

@) YRdW dRiE A fafics, Toum &1 ad
2023-2024 &1 aI¥e Ufdded, Ramuifard
AW dYT 39 R [9Fw-HgeargRigs ot
fewgforT |

(2) ST (1) H Ifcafad w=f & I Ied R 39 oH
# gU faeie & HRUT e arar faavur (fg=at qu
Sl TRPRT) |

[Placed in Library, See No. LT 2261/18/25]

3) () UMD e a8, 75 fawt & av 2023-

2024 & AP Ufade &1 U Ufa (el au
STSTT TXHRT) qUT TRATORITérd o |

@ Wi e 98, 98 fowh & Iy 2023-
2024 & HRIBIU Bl WBR gRT JHI&T P
S Ufd (=<l gyt RIS X |

(4) I (3) # IfcaRad Tl &I IHT Ued R T S
o g faeid & SRl &I &= arer faaror (=t qu
SIS HEHR) |

[Placed in Library, See No. LT 2262/18/25]

(5) (Th) HURAY AIHh TR IRIH, 8 facch & ay

2023-2024 & TG Ufdded &1 TH Ul




(fe=at U 3T T¥esvur) guT eRaTuRifard o
|

@) HRA A TR IRIH, |5 fdeelt & a
2023-2024 & HTHBHI B TIBR gIRT JHI&T
D1 T Ufd (Bl U 3ISh TRaon) |

[Placed in Library, See No. LT 2263/18/25]

12.05 hrs (Shri Krishna Prasad Tenneti in the Chair)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY

OF ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): Sif, | beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi

and English versions) under Section 55 of the

Aadhaar (Targeted Delivery of Financial and Other
Subsidies, Benefits and Services) Act, 2016:-

(i) The Aadhaar Authentication for Good

Governance (Social Welfare, Innovation,

Knowledge) Amendment Rules, 2025

published in Notification No. G.S.R.88(E) in

Gazette of India dated 315! January, 2025.
(i) The Unique ldentification Authority of India
(Appointment of Officers and Employees)
Amendment Regulations, 2025 published in
Notification F.No. F.No. A-
12013/13/RR/2016-UIDAI (E). in Gazette of

India dated 29" January, 2025.

[Placed in Library, See No. LT 2264/18/25]
2) () A copy of the Annual Report (Hindi and
English versions) of the Centre for
Development of Advanced Computing,
Pune, for the year 2023-2024, alongwith

Audited Accounts.
(i) A copy of the Review (Hindi and English
versions) by the Government of the working



of the Centre for Development of Advanced

Computing, Pune, for the year 2023-2024.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (2) above.

[Placed in Library, See No. LT 2265/18/25]

(i) A copy of the Annual Report (Hindi and
English  versions) of the Unique
Identification Authority of India, New Delhi,
for the year 2023-2024, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working
of the Unique Identification Authority of
India, New Delhi, for the year 2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned

at (4) above.

[Placed in Library, See No. LT 2266/18/25]

(i) A copy of the Annual Report (Hindi and
English versions) of the Education and
Research Network of India (ERNET India),
Delhi, for the year 2023-2024, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working
of the Education and Research Network of
India (ERNET India), Delhi, for the year
2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned

at (6) above.

[Placed in Library, See No. LT 2267/18/25]
(i) A copy of the Annual Report (Hindi and
English  versions) of the National



Informatics Centre Services Incorporated,
New Delhi, for the vyear 2023-2024,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working
of the National Informatics Centre Services
Incorporated, New Delhi, for the year 2023-
2024.

(9) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (8) above.

[Placed in Library, See No. LT 2268/18/25]
(10) (i) A copy of the Annual Report (Hindi and
English versions) of the Society for Applied
Microwave Electronics Engineering and
Research (SAMEER), Mumbai, for the year
2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working
of the Society for Applied Microwave
Electronics Engineering and Research
(SAMEER), Mumbai, for the year 2023-
2024.

(11) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (10) above.

[Placed in Library, See No. LT 2269/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND MINISTER OF STATE IN THE MINISTRY OF

COMMUNICATIONS (DR. CHANDRA SEKHAR PEMMASANI): Sir, | beg to lay on the Table:-
(1) A copy of the Telecommunications (Procedures

and Safeguards for Lawful Interception of

Messages) Rules, 2024 (Hindi and English

versions)  published in Notification No.

G.S.R.754(E) in Gazette of India dated 6
December, 2024 under sub-section (3) of Section
56 of the Telecommunications Act, 2023.



IUYITIT AT, @I 3R i~ faavor dared # Irsg weft; aur Jrnore =amg iR siftretiar warera # rsg w3t (o Y. war. af) -
HEIGy, 3Mud! Hfd ¥ § fafde Amfag™ ifafam, 2009 & 4RT 52 & IJU-URT (4) &

Siafa fafdre Arafas™ (@eron Iy W, 2025 S fGAi® 14 SHARY, 2025 & HURA &
Ao T SR S ALbl[. 34(30) T USIRid gU 9, & T ufd (gl qur sish

[Placed in Library, See No. LT 2270/18/25]

(i) A copy of the Annual Report (Hindi and
English  versions) of the Telecom
Regulatory Authority of India, New Delhi, for
the year 2023-2024, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working
of the Telecom Regulatory Authority of
India, New Delhi, for the year 2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned

at (2) above.

[Placed in Library, See No. LT 2271/18/25]

TIHIUT) JYHT U W IWAT § |

[Placed in Library, See No. LT 2272/18/25]
Brerer warera A e WA quT @ e # <o W of wlte 9w gd) - HR1ad, SATUDI &ﬂ'ﬂﬁ@[ﬁﬁmqﬁ

JHT Ued R IWdT §:-

(1)

3ude &7 @ (flaerg ok fafraws) sifafm,
2002 BI YRT 35 BT IU-URT (3) B 3FAId 3Ude &
WS TR 3R faerg fAaw, 2024 S fAie 31
R, 2024 & YRA & AoUA H HTAGAAT T
H1..791(30) T UHIRG gU o, Dt Th uld (3=l
qYT 3T TIHRN) |

[Placed in Library, See No. LT 2273/18/25]

W 3R AW (e ok fafagye) sifdfRam, 1957

D YRT 28 B IU-URT (1) & Siavid Fufafad

UGl B UH-Uh ufd (Bl aqur sh
IIDHR) :-



(UPH) H1.3M1.924(30) Sl fadid 20 HERY, 2025 &
YRA o IS0 T UehIiRId g3 U7 duT o
GRI1 f&di 10 BRaR!, 2015 B UG
RS 1311, 423(30) T Hiauyg Id=ne= feu
Y |

@)  H.3M967(30) Sl fadid 24 WaRY, 2025 &
YRA o 6103 H FehIiRId g3 U7 quT i
gR1 3I9H Ifcafad o9 gafd fAsi v
TRl &1 & U 39Ul Yol & ¥ |
Sfgfd fpar ma § |

[Placed in Library, See No. LT 2274/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS; AND MINISTER OF STATE IN
THE MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING (SHRI
GEORGE KURIAN): Sir, | beg to lay on the Table a copy each of the following papers
(Hindi and English versions) under sub-section 1(b) of Section 394 of the Companies Act,
2013:-
(1) Review by the Government of the working of the
National Minorities Development and Finance
Corporation, Delhi, for the year 2023-2024.
(2) Annual Report of the National Minorities
Development and Finance Corporation, Delhi, for
the year 2023-2024, alongwith Audited Accounts
and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 2275/18/25]

12.09 hrs



